
8<) Written Answers MAGHA 29, 1086 (S/tKr1) WTitten An.'wers 90 

C') A statement indicating the 
d:'aft RC501u!ions adopted at the con-
I"·"r.c,' i., laid on the Table of the 
Sa.bhd. [,Placed in LibrUT'lI. Sec No. 
LT-3781/651. 

Che('king Pollution of Jumna Waters 
(Shri Yashpal Singh: 
I Shri M, L, Dwivedi: 
I Shri Bha/rwat Jha Azad: 

·Z4. 'I Shri Surendra Pal Singh: l Shri Rameshwar Tantla: 
Shrl lfimatsingka: 
Shrimati Ramdulari Sinha: 

Will the Mini,t"r of Health be 
pleased to sta te: 

(0) whether it is a fact that the 
Municipal Corporation of Delhi has 
secured the services of some U. S. 
experts On public health to suggest 
ways nnd means of elwcking pollu-
tion of Jumna waters; and 

(b) if so, the plans and suggestions 
made by thE'~e experts in this r~gard 
and lhe financial implications of the 
same? 

The Minister Of lIeallh (Dr. Su.hiia 
Nayar): (a) and (b). No, Sir. How-
ever, at the request of the Director~ 
General of Health Services, the Chief 
Public Health Engineer of the U.S .. 
A.I.D. made a study of the labora-
tory facilities available at the Delhi 
Water Works and has submitted a 
report which is under consideration. 

Hidden Wealth 

r Shri P. C. Borooah: 
Shri lIakam Chand 

'25. ~ Kaehhavaiya: l Shri Yashpal Singh: 
Shrl Kishen Pattnayak: 

Will the Minister of Ftnance be 
p1eased to state: 

(a) whether the attention of Gov· 
enment has bern drawn to the note 
recently circulated by the Samyukla-
Sadaohar Samiti estimating that the 
amount of hidden wealth in the coun-
try is more than the total currency 
in circulation: 

(b) how far this estimate is C01'-
rec1 ; 

(C) il()\V far the hidden wealth is 
estimating to be in the form of money 
and hovv' far in other forms; and 

(d) the steps Government propose 
to take in the matter? 

The Deputy Minister in the Minis· 
try of Finan"c (Shri Rameshwar 
Sahu): (a) Newspaper reports of the 
note referred to have heen seen. 

(b) This is an estimat(, of the 
Samiti. and not. of the Government. 

(c) Government have no estimate 
regarding the Ineak up of hidden 
\I,.'{'ulth in the form of mOlley or in 
other forms. 

(d) Docs not arise. 

Karmarkar Committee Report 

r Shr; Ramehwar Tantia: 
I Shri Surendra Pal Singh: 

I Shri Yashpal Singh: 
Shri prakash Vir Shastri: 

I Shri Jagdev Singh 
I Siddhanti: 
I Shri D. N. Tiwary: 

I Shri Vishwa Nath Pandey: 
Shrl P. C, Borooah: 

I Shri Bishwanath Roy: I Shri P. R. Chakraverti: 
Shrlmati Savltri Nigam: 

-28. ~ Shrl Subodh Hansda: I Shri S. C. Samanta: 
Shri Onkar Lal Berwa: 

I Shrj P. H. Bheel: 
I Shri lIeda: 

/ 
Shrlmat:i Akkamma Devi: 

I 
Shrl Ramaebandra Uiaka: 
Shri DhuIeshwar Meena: 
Dr, Ram Manohar Lohla: 
Shri Klshen Pattnayak: 

I Shrl Madhu L1maye: 
I Shri R. Berna: 
-l Shri D. C. Sharma: 

Will the Minister of lJealth be 
pleased to state: 

(a) whf'lher Government have 
received the Karmarkar Committee 
RC'rort on 1hE' aJlowances for interns 
and House Surgeons in Delhi Civil 
hOsplta'/s; 



Cl1 W"itten An..sWeTs FEBRUARY W, 1965 Written AHStL'ers 92 

~b) if so, the main recommenda-
tions thereof; 

(C) the recommendations which 
have accepted by Government; and 

(d) how many of thpm have been 
implemented? 

The Minister of Health (Dr. Su.hila 
Nayar): (,,) Ye., Sir. 

(b) A statement is laid on the 
Tabk [Piaced in Library. See No. 
LT-3782,651. 

(e) and (d). The recommendation. 
of the Committt'(· are undl~r eonside-
ration Of Government and a decision 
is expected to bE' taken shortl~·. 

TappiDC Water from Jumna Bed 

\ 
I 
I 

.%7. i 
I 
I 
I 
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Shri Surendra Pal SIDlh: 
Shri D, C. Sharma: 
Shri R. G. Dubey: 
Shrlmall Savitrl Ni,am: 
Shri Vishwanath Pandey: 
Shri P. R. Cbakravertil: 
Shri P. C. Borooah: 
Sbri K, N. Tlwary: 
Sbri Yashpal SIDCb: 
Shrl Bishwanath Roy: 
Shri Rameshwar Tantia: 
Sbri Kapur Sinch: 
Shrl P. K. Dro: 
Sbrl Heda: 
Shrlmati Ramdulnrl Sinha: 

Will the Minister of lIealth be 
pleased to statp: 

(a) whether it is a £a('t that B 

French Firm has drawn up an ambI-
tious' schemt' 10 tap underground 
water near the Jumna river to aug-
ment the capital's supply of drinking 
water; and 

(b) if so, the broad outlines of this 
scheme and its financial implications? 

The Minister of Health (Dr. Susitlla 
Nayar): (a) The Municipal Corpora-
tion of Delhi asked the firm Mis 
Mascar(->nhas and Taraporevnla to 
explore the possibility of drawing 
underground wat~r from river Jumna. 

The above-named firm has been 
working in collaboration with Mon-
P. Clausse, a French National. The 
firm has submitted an e~timatc of the 
cost of investigation for determining 
the feasibility of tapping the under~ 

ground water. 

(b) A statement showing the detaiLo 
is giVen below: 

STATEMENT 

The firm of M,s. Mascul'cnhas' & 
Taraporevala have submitted to the 
Delhi Munidpal Corporation the 
estimates of the co.st of investigation 
for determining the feasibility of tap-
ping the underground waleI' supply 
for a draw of 20 M.G.D. which is 
considered to be the smallest econo-
mic unit for the Renee System. 'TIl is 
estimate comprises 3 paris: 

Part I Estimated cost Rs. 50,600 
covers the cost of exploratory-
borings to be made, pumping 
etc. 

Part II Estima ted cost Rs. 19,100 
covers the cost of travelling 
and T. A. charges of the 
Fr,ench expert and also prin-
cipals of the firm. 

Part III Estimated cost Rs. 12,00() 
covers the co:;t of profes-
sional fees of thE' firm. 

The firm has stated that in the 
event of the feasibility of the scheme 
being established and the work of 
preparation of the detailed project 
being entrusted to it, they will agree 
to refund the amount of Pal't III. The 
total cost of the 3 parts comes to 
Rs. 81,700. 

In their meeting held on 31st Jan-
uary, 1965 the Water Supply and 
Sewage Disposal Committee approved 
in principal the abOVe estimat('; sub-
ject to cerIa in modification being made 
in the estimated cost after mutual 
discussions with the representatives 
of the firm. 




